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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUTFA BENCH 

CALCUTFA 

MA.397 of 2005 
O.A.221 of 1996 	 Date of Order : 04-08-2005 

Present : Hon'ble W. B.N. Som, Vice-Chairman(A) 
Hon'ble Mr. Ashok S. Karamadi, Member(Judl) 

B. Pandey & Ors. 
-vs- 

Union of India & Ors.(M/o Defence) 

For the Applicant : None 

For the Respondents: None 

ORDER 

MR. B SOMI VC(A): 

None appears on behalf of the applicants. However, IA Counsel for 

respondents is reported to be sick. Applicantm the MAisacn, Noformalrequesi 

has also been made to adjourn the matter. It appears that the applicant is no 

interested in pursuing the matter. Accordingly, the MA is dismissed for non- 

prosecution. 	 11 
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